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oT Parliament, a complaint, enclosing, 
inter-a/ia, copies of others from two per. 
sons in Kangra District, and of a communi-
Cation from Shri L. V. VaIvi, Member of 
Pafliament, both addressed to the District 
Officer. The papers were forwarded to the 
Himaehal Pradesh Administf"ation CO!" 
necessary action. 

7577. SHRI RABI RAY: Will tbe 
Minister of FOOD AND AGRICULTURE 
be pleased to state: 

(a) whether Government's attention bas 
been drawn to the statement made reoently 
by the Director General of the Indian 
Couucil of Agricultural R_rdt that 
India's IIross national aaricultural produc-
tion can be increased significantly within 
a short time by applying the latest produc-
tion techniques; and 

(b) if so, the steps which Government 
propose to take to implement his sugges-
tions? 

1HI! MINISTER Of'STATB IN TIm 
MINISTRY OF FOOD, AGRICULTURE, 
COMMUNITY DEVELOpMENT AND 
CO-OPERATION (SHill ANNASAHIB 
SHINDE): (a) Yes. 

(b) The Government of India are 
already workiBg towards a rapid trltllsfor· 
malion of Indian Aaricult",re on scientific 
lines. To achieve this end, a high yielding 
varieties programme has been Initialed with 
the object of covering a larae part of the 
irrigated area in the country with seeds of 
iln,..llved varieties of rice, wheat, millets 
and other crops, and maki.,. availa.,le 
simultaneously fertilisers and other inputs. 
Also steps have been taken to la_ify 
reKarcb work on the developmct of DOW 

high yielding varieties in different crop 
plants and for increasin. the eftIeiency of 
use of fertilisers and other inputs. 

7578. SHRI RABI RAY: 
SHRI D. N. PATODIA : 

Will the Minister of FOOD AND 
AGRICULTURE be pleased to state: 

(a) whether Government', attentio.n has 
bOon drawn to the statement of the D\ree-
~ of tho, J!ldiltll ~lt\lTt.1 ~ 

Institute suggesting to set up a Rice 
Board and a Wheat Board to draw up indi" 
cative platts for the production of these 
crops every year and to assure tile farmers 
price levels reprded as desirable by 
Government and the Agricultural Prices 
Commission; and 

(b) if so, the reaction of Government 
thereto and the details tbereof ? 

THE MINISTER OF StATE! IN 1HI! 
MINISTRY OF FOOD, AGRICULTURE, 
COMMUNITY DEVELOPMENT AND 
CO·OPERATION (SHRI ANNASAHIB 
SHINDE): (a) Yea. . 

(b) TIIis WaR tbe opinion eq>ressed IIr 
Dr. M. S. Swaminathan, Director, I!ldiaa 
Agri~ultural Research Institute, in his 
capaci(¥ as a sci~ntist whil: addressing a 
Symposiwn on "Accelerating Genetic Im· 
provement of India's PIa",t Resources". 
After getting the full proceedings of the 
Symposlutn the matter wHI be further 
e1lll.mined by the Indian Council of Agri. 
cultural Research and tbe Government of 
India. 

Payment of Dearness ADoWllace to Working 
Joarnall8ts 

1579. SHIll D. C. SHAIlMA. : 
SHRI BENI SHANKER 

SHARMA: 
Will the Minister of LABOUIl AND 

'REHABILITATION be pleased to state: 
(a) whether it is a fact that there has 

been an increase of 40 points in the All· 
India averaae Consumer Price Index which 
is also applicable to Working Journalists ; 

(b) whetber the first revi.sion in <lar-
ness allowance due in January, 1968 bas 
taken place ; 

(c) if so, whether the payment Rs. 20/-
on aCCOUDt of this increase has been made 
to Worki", Journalists of Newspapers 
establilbments in Delbi ; and 

(d) if not, the steP5 Government pr0-
pose to take to implement this recommen· 
dation? 

THE MINISTER. OF LABOUR AND 
lUlHAalUTATION (SHRI KATHl): (a) 
The average of the indelt for the year 1967 
comes to 209 JlC)ints wblle tlte IIVenIp ter 
.,,' was 11i(i! 
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(b) to (d). This is a matter between 
the employees and the individual establish-
ments concerned and any complaints should 
be taken up with the State Governments 
under the Working Journalists (Conditions 
of Service) and Miscellaneous Provisions 
Act 1955. The Labour Departments of 
all State Governments and Union Terri-
tories have been requested to take neces-
sary action under the Act to secure imple-
mentation of all the recommendations of the 
Journalists' Wage Board as accepted by 
Government. 

Ric. Mills from JB)IIID 

7580. SHRI BABURAO PATEL: Will 
the Minister of FOOD AND AGRICUL-
TURE be pleased to state: 

(a) whether it is a fact that the Food 
Corporation of India have acquired from 
Japan 24 Rice Mills and machinery at a 
cost of Rs. 39 lakhs ; 

(b) if so, whether Government have 
considered the possibility of installing four 
of these Rice Mills in Madhya Pradesh 
where there is a shortage of such mills and 
rice has to be transported 'hundreds of 
miles away to be processed ; and 

(c) if not, the reasons therefor? 
THE MINISTER OF STATE IN THE 

MINISTRY OF FOOD. AGRICULTURE, 
COMMUNITY DEVELOPMENT AND 
COOPERATION (SHRI ANNASAHIB 
SHINDE): (a) The Food Corporation of 
India have entered IDtO a contract with a 
Japanese Firm for the purchase of five 
comp'ete rice mills and basic components 
for 19 rice mills along with spare parts and 
some agricultural machiner} related to rice 
mi:llIlg at a cost of about Rs. 38.56 lakhs. 
The project will be financed under the 5th-
Yen Credit. 

(b: The possibility of establishing 
modern rice mils in Madhya Pradesh has 
been con,idered by Food Corporation and 
tentatively, it has been decided that 3 of 
these mills may be established in Madhya 
Pradesh subject to the concurrence of the 
Stale Government. 

(c) Does not arise. 
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